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~  Mr. Y. V. Tohqgtlnov, P"esicient, V/O "Tcchnoexport". 

RI. Mr. K,v. Ananichev, Head, "GLAVSAGRANENEROO". 

22. Mr. N.N. Sakherov, Head, v/O "Zarubezhugol". 

Sl3. Mr. AN. UIJOV, Head of Sub-departmcnt of the State Planning C(n ntit(tl 
of the US'lR.. 

~4  Mr. V.N. Knptevsky, by Head oj' the Department. State Committee of the 
US'iR, lor Foreign Economic: Relations. 

25. Mr. Y. A. Ke.nensky, V,t'e Plesident, VIO HTlazhpro1ll.cxportx". 

26. MI. N.I. Skibinsky, Vice-Plesident VIO "Technopromexport. 

Companies SellinI' ProdIlCts Carryinl' 
HollIS I.S.I. marked Specifications 

4381. SHRl K. LAKKAPPA: 

SHRI H. N. NANJE GOWDA: 

SRRI D M. PUTTE GOWDA: 

Will the Minister Of CIVIL 
SUPPLIES be pleased to state: 

(a) whether It is a fact that a num-
ber of compames are selling their pro-
ducts carrying bogus (lSI) marked 
specifications i 

(b) if so, the details of such com-
panies which have come to the notice 
of the Government; and 

(c) action taken in the matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF CIVIL SUPPLIES 
(SHRI BRAJA MOHAN MOHANTY): 

(a) The 1.S,l. grants licences to 
ml1nufacturers to use the standard 
mark on the products manufactured to 
relevant Indian StanC1ard SpecificatIons 
under its certifications marks scheme 
operated under the provisions of the 
Indian Standards Institution (Certiti-
cation Marks) Act, 1952 and Rules and 
Regulations framed thereunder. There 
have been instances where I.S.I. mark 
was misused by a few manufacturers 
not authorised to use I.S.I. marks. 

(b) and (c). A number of manufac-
turers like Mjs. Kisan Pesticides, Baro. 
411; Patwarijee New Dehl1; Jyoti Pesti 
·cides. Saharanpur, Hindustan Pulveris-
ing MU1.s, Delhi; Chordia Enterprises, 
Xadart; and Singhal Tea Co., Siliguri 

were prosecuted and convicted. Prose. 
cution proceedmgs are continuing 
against MIs. Jhawar Pesticides, Hosh .. 
angabad; Zamindar Chemicals, Raj-
pura; and United Agencies, Gwalior. 

Joint Venture with French Companies 
In Third Countries 

4382. SHRI JAG DISH TYTLER: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether Governmenf are awart! 
of the keen mterest evinced by Flench 
Companies tie-ups with Indian Com-
panies for undertaking projects in tlurd 
countries; and 

(b) if so, the reactio .. 1s of Govern-
ment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
KHURSHEED ~  KHAN): (a) Yes, 
Su. 

(b) The Government of India en-
courages such tie-ups to the extent that 
they make Indian companies compeh-
tive lntemationally and gain acceptance 
in new markets. The Government also 
extends all reasonable facilities to 
promote such tie-u'DS within its over-
all policy parameters. 

Settinc up of Public Sectors Induatrles 
in U. P. 

4384. SHRI ZAINUL BASHER: Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether it 1s a fact that Uttar 
Pradesh has received onlY' 4-PI!J" cent 




